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to the reply given to Starred Ques-
tion No. 1132 on the 11th March, 1980
and state:

(a) whether the Film Production
Bureau has since been set up; and

(b) 1 so, the nature of work it has
taken up?

- The Minister of Information and
Broadeasting (Dr. Keskar): (a) and
(b). A draft scheme has been pre-
pared by the Special Officer appoint-
ed for that purpose. Various points
raised in that scheme are at present
being examined in coasultation with
other Ministries It might also be
gecessary to consult the film trade,
more especially the producers, to have
Aheix teaction seganding e proeeduse
_and the scope of work

Only after all these preliminaries
have been carried out, the Production
Bureau can be expected to start work
“The Bureau’s main work will be to
give advice on themes and scripts for
films which are going to be produced

Indians Kidnapped by Pakistanis

*329. Shri D. C. Sharma: Will the
Prime Minister be pleased to refer to
the reply miven to Starred Question
No 828 on the 3rd March, 1959 and
.state

(a) whether there has been any
correspondence between the Govern-
ments of India and Pakistan with
regard to the 21 Indian nationals who
were kidnapped and 3 boats loaded
awith jute captured by the Pakistan:
Military personnel in River Padma
near Nurpurkat: (West Bengal) 1n the
third week of November 1958, and

(b) if so, the nature thereof?

The Parliamentary Secretary to the
Minister of External Affalrs (Shri
Sadath Ali Khan): (a) and (b) The
Government of India through then
High Commissmioner at Karschi and
Deputy High Commussioner at Dacca
have been vigorously pursuing this
matter As a result of their efforts,
<he 21 kidnapped persons have already
ibeen released by Pakistan: authorities
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Ag regards the three boats and cargo
of jute, Pakistan has linked this
question with release by India of some
Pakistani boat conflacated in the
Western border. The matter is otill
under consideration,

Accident in Jaltwara Gairo Mine

Shri Raghunath Singh:
»321. { Shri Achar:
Shri Sarjn Pandey:
will the Minister of Labomr and
Employment be pleased to state:

(a) Whether 1t 1s a fact that nine
perspns were killed on or about the
18th May, 1839 in a Gairo mine in
Jaitwera nearly 100 miles away from
Sunw W, i

(b) if so, the cause of accident?

Tpe Deputy Minister of Labewr
(Shyl Abid All): (a) An sccdemt
occurred on the 14th May, 1959 in
Serima white earth mine about 20
miles from Jaitwara as a result of
which four persons were killed and
two seriously injured

(b) Fall of roof
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*325. Shri Tridib Kumar Chandhuri:
Will the Minister of Commerce and
Industry be pleased to state:

(a) whether 1t s a fact that the
Indian Jute Mills Association of Cai-
cutta has taken a decision to unseal 1§
per cent of Jute looms belonging to
its members with effect from the
22nd June, 1859 thus restoring 13§
per cent of its total complement as
against 14 per cent before that date;

{b) the reasons for this decision;
and

{c) whether the Government or the
Jute Commissioner appointed in Cal-
cutta were consulted by the Indian
Jute Mills Association in this regard?

The Minister of Commerce (Shri
Kanango): (a) Yes, Sir

(b) To increase production with a
view to meeting reviving demand

1c) Yes, Sar

Doles to Displaced Persons

*328. Shrimast! Ila  Palchoudburi:
Will the Miruster of Rehabilitation and
Minority Affairs be plesaxed to atate:

(a) whether 1t 15 a fact that doles
to about 300 to 400 displaced persons
freon Bast Pakistan hving mm Camps
in West Bengal were stopped follow-
ing their participstion in a refugee
movement:





